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to Questions. 332' 

, Import of Wheat 

223. SHRI H. N. BAHUGUNA: 
SHRI RAM LAL RAID: 
SHRl R. L. BHATIA: 

Will 'the Minister of FOOD AND 
CIVlL SUPPLIES be pleased to state: 

(a) whether Government have decided 
to import wheat and if 0, the full details 
thereof; 

(b) whether it is a fact that as per 
recent Government claims, the wheat pro-
duction has reached all time high; and 

~c) if so, the reasons for import of 
wheat? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES. (SHRI BHAGWAT JRA 
AZAD: (a) and (c). Yes, Sir. A total 
quantity of 39,50 lakh tonnes of wheat 
at FOB cost of US dollars 654,778 million 
has been ~ontracted for import From USA 
for shipment during September, 1982, to 

. May, 1983, with a view to building up 
buffer stocks , and as a mea ure ior com-
bating pressure on prices. 

(b) During the year 1981-82, there was 
a record production of wheat in till'! coun-
try estimaed at 37.8 million tonnes. Esti-
mates of production for the current year 
1982-83 are not yet available. 

FaDure of Agriculture Research and De-
velopment due to DG ICAR , 

224. SHRI A. NBELALOHITHADA-
I SAN NADAR. Will the Minister of 

AGRICULTURE be pleased to state : 

(a) whether Government ar! aware 
that the DG, ICAR is also Chairman of 
its Governing Body contrary to al t mana-
~erial norms ,and he thus assesses alld ev-
aluates . hi . c;; . tl work and performance; 
and 

. (b) whether it has any effect on A:gri':' 
culture R and . and ~rta· l ' • 

THE MINISTER OF AGRlCULTURE, 
(MO BIRENDRA SINGH): (a) • Yesp 

Sir. The Director-General, lndian Council · 
of Agricultural Research, is the Chairman-
of the Governing Body of leAR, whicK 
co.ntrols the function and policies of the 
Council. But G .B's decisions are not ne-
cessarHy D.G.'s decision. The deci , ions~ 
proc~dings of the Governing Body are 
approved for implementation by the' U n-
ion Minister of Agriculture who is the 
Pte ident of ICAR Society. Director 
General is thu aware of not only the 
con iderations under which G .B.s deci-
sions are taken but is also responsible to 
implement these decisions. 

(b) No, Sir, but it doe improve the .. 
implementation of the re earch education 
programmes of the Council. t 

Break up of Indian/Foreign Breed Cattle 

225. SHRI K. MALLANNA: Will the 
Minister Of AGRICULTURE be pleased 
to state the break-up of the number of 
cattle of Indian breed and foreign breed in 
the country ? 

THE MINISTER 01' STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
YOGENDRA MAKWANA): As per the 
Livestock Census (1977), the total uum-
ber of caftle in India is 180.14 millions,.:-
The Census did not provide break-up of 
the number of cattle of Indian breeds and , 
foreign breeds . in the country. r 
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ell'S item captioned ' (States told to 
Augment Rural Water upply" 

227. SHRI MOHAMMAD ASRAR 
AHMAD: Wiu tb Mini ter of WORKS 
AND HOUSI G be pleased to state: 

(a) whether any survey of problem 
vi~lage for the upply of drinking water 
had been made; 

(b) if 0 , the details thereof; 
. 

(c) the basis and factor for determin-
ing I the problem villaaes; an 

I •. .,, '\. 
(d) the amount proposed to be glVen 

in 1983-84, State-wise?' 

1: MINISTER. OF P RLIAMEN-
ARY. AF AIRS, S,!:'ORTS AN~ WO S 

A D HoDS G (StIRI BtJTA SINOH) : 
( ) Ye, Sir. 

" 

. . 
(b) The details of the ideritmed prob-

lem villages as on 1.4.80 i given lD 
the attached tatement. 

(c) (i) Problem villages have b:;,en 
identified as (i) those villages which do 
not have an assured source of drinking 
water within a reasonable distance of 
say 1.6 kms. or within a depth of ' 15 
metres. 

(ii) Villages which are ende:t;l1ic 
diseases like Cholera guinea-worm 
and -. 

- I' 

to 
etc;, 

(iii) Villages where the available water 
has an exces of salinity iron fluorides , 
or other toxic elements. Such :villages 
are identified by the State Government. 

(d) The amount propos~~ to be 
given in 1983-84 State-wise will be Jeter-
mined after the budget l i passed in 
Parliamcrlt. 




